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ORDER
There shall be Spanial Bench al Jaipur on 2 5.2019 84 3 5 21119 In amend the marters lisml

before Dr. Deepli Mukmh. Vlembcr (Judicial) The Special Bench shall cumprisc of

22651130!“ am LT .1 Eur
Shn R. Vamdhawjun,Member (ludlclal)

The Conshhl‘mn ufEcnch as per sectlon 419 (3; ul lhe Companies Acl, 2013.

Thu 1; 1n partial modification of Order 11F even numbez dated 2.4.2019 For 25.2019 8;

2019 ml,»
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